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Shri Narasimha Reddy: When third_
rate men on the Treasury Benches are
providing themselves with bronze
statues, is it not lowering down the
enormous prestige of our national
leaders like Mahstma Gandhi and
others, to throw them down and equa-

lise them with these third-rate gentle-
men?

8hri Mehr Chand Khannas:
not followed.

illr. Bpeaker: Nor could I Yollow
it

I have
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Saorr NoTice QUESTIONS
Tuatlcorin Therma] Power Station

+

BN.Q. § Shri M. P. Swamy:
Shri Malaichami:
8hri Balakrishnan:
Bhri Kanakasabai:

Will the Minister of Irrigation asd
Power be pleased to state:
{a) the stage at which the propossd

Tuticorin  Thermal Power Plant
Scheme stands at present;
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(b) the time by which the plant is
likely to generate power; and

(c) whether Government will ex-
pedite the scheme in view of recurr-
ing power failures from the Hydel
Power Projects? '

The Deputy Minister in the Ministry
of Irrigation and Power (Shri Shyam
Dhar Misra): (a) to (c). Thermal
Power Stations aggregating to 960 MW
have been sanctioned for Madras State
for the Fourth Plan so far, This is
besides an addition of 405 MW of
hydro power from continuing and new
schemes. The size of the fourth Plan
for power sector has not yet been
finalised; sanction of further projects
will have to await this.

Shri M. P. Swamy: May I know
the reasons for the delay in giving
clearance to this project, since the
approval was given some 18 months
back at a meeting consisting of the
Irrigation and Power Minister, the
Deputy Chairman of the Planning
C issio; the Member-in-charge,
Mr. Thacker, the Union Finance
Minister and the Industries Minister
of Madras?

The Minister of Irrigation and
Power (Dr. K. L. Rao): First of all,
there was no such meeting. Secondly,
1 wish to state that since that informal
conversation, a further 400 MW  of
power had been sanctioned for the
State.

Shrt M. P. Swamy: May 1 know
whether the minister knows that the
absence of this power plant at Tuti-
corin has been a serious handicap for
maintaining the voltage in  the
Tirunelveli district, where energy-
intensive industries like caustic soda
plant, cement plant and a number of
textile mills are located?

Dr. K. L. Rao: There should be no
such difficulty In the norma) opera-
tions. The distance of Neiveli from

this area is about 260 to 270 miles,
which is of the same order as the
distance between Bhakra and Farida-
bad, and power is being obtained
from Bhakra for Faridabad.

Shri Malaichami; In view of the
fact that power shortage during the
fourth plan in Madras State is esti-
mated to be 1} million KW and so
many new power-consuming indus-
tries are coming up and by a proper
linking of the grid system it would
be possible to improve the power sup-
ply in the southern region, may I
know what steps will be taken to ex-
pedite the Tuticorin thermal plant?

Dr. K. L. Bao: The load survey
conducted in 1965 had shown that the
load demand in 1971 may be 1800 MW.
This has been fully provided for.
Actually the power sanctioned is in
excess of the load demands.

Shri Nesamony; When the scheme
was proposed, was it not in the con-
templation of the ministry that this
Tuticorin scheme is essential for the
improvement of the industries in
Tirunelveli district?

Dr. K. L. Rao: There is sufficient
power in Madras Grid to supply to
all the places.

Shri Reddiar: May I know what
percentage of power s used in the
other States for industry and lift irri-
gation?

Dr. K. L. Rao: For the purpose of
agricultural pumping in Madras, the
power consumption is of the order of
24 to 25 per cent and the Madras Gov-
ernment is to be congratulated for
this. In other States it is only 5 per
cent. For the industries, it is about 85
per cent.

Shri Muthiah: May I know |if it is
a fact that Mr. Dharma Teja, a private
industrialist, made a generous offer to
the Madras Government to construct
a thermal power station at Tuticorin
and offered to provide technical
know-how and foreign exchange, and,
it so, why should the Central Govern-
ment heslate to accept the offer and
allow it to proceed?
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Dr. K. L. Rao: The question is not
one of agency. The question is one
of giving further sanction to the pro-
ject. As pointed out by my eolleague,
further sanction of projects will have
to wait for the finalisation of the
fourth plan.

Shri R. Ramanathan Chettiar: Has
the attention of the Minister been
drawn to the statement made by the
Industries Minister of Madras only a
few days ago in regard to the disap-
pointment that has been caused in
Madras by the news that the Tuticorin
thermal plant will be delayed?
T would also like to know whether the
Planning Commission has sanctioned
it and only the Ministry is holding
it up on some technical grounds?

Dr. K. L. Rao: 1 have seen the re-
port referred to by the hon. Member.
The Planning Commission has not
sanctioned it, has not approved it, has
not included it in any of the plans.
1t is very unfortunate to say that the
ministry is holding it up.

8hri A. P. Sharma: Is the Govern-
ment going to have a re-assessment
of the demand of power from other
States like Bihar, Uttar Pradesh and
Punjab also?

Shri Shyam Dhar Misra: Yes, Sir,
at the last conference of ministers it
was agreed that we will have a re-
assessment of the needs not only of
one State but of all the States.

Shri A. S. Saigal: May I know what
is the demand target for power sug-
gested by the Planning Commission
by the end of the Fourth Plan and
what is the Ministry’s assessment on
this?

Mr, Speaker: It fs not a general
question on power; it is only about
Tuticorin.

Shri Bhagwat Jha Asad: Keeping in
view the average consumption rate of
electricity in the country, how do
Government propose to correct the
imbalance between the State of Mad-
ras, having the highest tion
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today in the country, and some of the

other States which have got the lowest
consumption?

Shri Raghunath Singh: Like Uttar
Pradesh—Uttar Pradesh has the
lowest consumption rate.

Shri Shyam Dhar Misra: It is true
that the per capita consumption in
some of the States is quite good, in-
cluding Madras. We are trying to
correct that imbalance. There are
four States: Andhra, Assam, Uttar
Pradesh and Rajasthan, where it will
not be even near half the average con-
sumption rate in the country. We
are trying to correct that imbalance.

Abolition of the Post of Block Deve-
lopment Officer in Madhya Pradesh

+
S.N.Q. 10. Shri Hari Vishnu Kamath:
Shri Prakash Vir Shastri:
Shri Bade:
Shr§ Hukam Chang
Kachhavaiya:
Shri R. 8. Tiwary:
Shri Chandak:
Shrimati Sahodra Bal Rai:
Dr. Chandrabhan Singh:
Shri Lakhmu Bhawani:
Shri Wadiwa:
Shri Vidya Charan Shukia:

Will the Minister of Community.
Development and Cooperation be
pleased to state:

(a) whether it is a fact that the
Government of Madhya Predesh have
sought the advice of the Union Gov-
ernment with regard to their proposal
to abolish the Office of the Block
Development Officer;

(b) the grounds on which the aboli-
tion is proposed by the State Goverm-
ment;

(c¢) whether the proposal has beea
approved or disapproved;

(d) the reasons in either case; and

(e) the financial and administrative

q of the said abolition?





